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3 T 2 3 4 ]
5 Daman & Diu (UT) . ‘ . 1 8.00 1,40,000
6 Dadra & N. Haveli (UT) . 1 50.77 17,00,000
7 DehiUD) . . . . . 1 8.60 89,78,000
8 Goa . . . . . 2 39.53 15,00,000
9 QGujarat . . . . . 19 24.69 13,80,55,000
10 Haryana . . . . 9 33.57 5,32,34,000
11 Himachal Pradesh . . . 12 54.09 3,00.67,000
12 Jammu & ‘Kashmir . . . 1 .. (ad hoc) 25,00,000
13 Karnataka .. 14 4.7 36,48,73,000
14 Kerala . . . . . . 2,50,00,060
15 Madhya Pradesh . . . 23 16.29 17,05,94,000
16 Maharashira 14~ 20.17 16,55,27,000
17 Orissa . . . 10 40.37 14,64,56,500
18 Poadicherry (UT) 11,11,000
19 Pumjab ., . . . 6 3.55 1,15,00,000
20 -Rajasthan . . . . . 10 20.03 10,11,27,600
21 TamilNada . . . . . 15 34.22 27,00,87,500
22 Tripura 3 59.32 2,22,45,000
23 Uttar Pradesh 30 14.14 30,52,15,500
S 62.35 30,91,25,000

No1te :

In respect of column (4), it is clarified that while the National Literacy Mis-

sion’s preferred tgrget age-group is 1535, it happens that
TiZs have "been approved for extendsd aze-groups. The

guite a few district
ata-base projection

{as per_the 1931 censuas) ars available only for the illiterate population ‘of 7
years of age and above. This has sccordingly been adopted as the base fer
working out the parcentage of target toverage.

Sale of unused BA degreesin Delhi
University

645. SHRI VIRENDRA KA-
TARIA : Will the Minister of HU-
MAN RESOURCE DEVELOP-
MENT be pleased to state :

(a) whether 1t is a fact that un-
used originalBA Degree for examina-
tion held in 1991 were being sold at
the Delhi University for Rs. 1,000/-
as alleged by office bearers of Delhi
University Student Union as re-

ported in the Indian Express, alleg-
ing involvement of administration
of Delhi University; and

(b) if so, what action has been
taken by the University and Govera-
ment in this regard ?

THE DEPUTY MINISTER
IN THE MINISTRY . OF HU-
MAN - RESOURCE DEVELOP-
MENT (DEPTT. OF EDUCATION
AND DEPTT. OF CULTURE)
(KUMARI SELJA) : (a) According
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to the information furnished by the
University of Delhi, there is ao
evidence to establish the alleged
sale of unused original B.A. degrees.
However, on the basis of a report
appearing in the newspaper, an F.LR.
has been lodged by the Controller
of Exammanom with the local
police.

{(b) Any further action in the
matter would be possible after the
investigtion report is received.

Forelgn firms offer to rm Kolar Gold
Mines

- 646, SHRI G.Y. KRISHNAN:
Will the Minister of MINES be
pleased to state : b

(a) whether Government’s atten-
tion has beea drawn to the newsitem
appearing in the Business Age
(Business S=ction of Asian Age) New
Delhi dated the 22nd April, 1994
under the caption *“‘Foreign firms
offer to run Kolar Gold Mines’’;

(b) if so, the details thereof and
the reaction thersto ; and

. (c) what steps Government pro-
pose to take to revive the Kolar
Gold Mines ?

' THE MINISTER OF STATE
OF THE MINISTRY OF MINES
(SHRI BALRAM SINGH YADAYV):

(a) Yes, Sir.

(b) Some foreign companies had
shown interest in collaborating with
Bharat Goid Mines Ltd. (BGML),
Govt. of Indian  Undertaking en-
gaged in gold mining. The company
has recently invited offers for colla-
boration in the field of exploration
and exploitation of gold and treat-
mént of mill tailings by 1-8-1994.

(¢) Possibility of revival of Bharat
Gold Mines Ltd. is being examined
by the Board for Industrial & Fi-
nancial Reconstruction (BIFR) in
consultation with ~all concerned
parties.

<
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Investment by a Amstraliaa Comp-
any in Indin for Mininy

647. SHRIV. NARAYANASA-
MY: Will the Minister of MINES bs
pleased to state:

(a) whether a top Australian
company is keen to. make significant

investments in Indna especially in
mining;

(b) if so0, the total amount of in-
vestments expacted from this Austra-
lian company ; and

(c) thetermsand conditions under
whichsuch investments are likely to
be made by this Austrialian company?

THE MINISTER OF STATE OF
THE MINISTRY OF MINES (SHRL
BALRAM SINGH YADAY): (a) to
{¢) The National Mineral Policy placed
before this House on 5-3-1993 liberali-
sing further the conditions pertaining
to foreign investment in mining sector
has generated interest amongst for-
€ign mining companies, including
Australia. Foreign investment wil
materialise only after the compaaies
have obtained Prospecting Licence/
Mining Lease from the concerned
State Governmzant either themselves
or through joint venture arrangements
with existing companies. the process
of which will take tims.

Staly on Colliery deathy

6438. SHRI JANARDAN
YADAV: Will the Minister of
MINES be pleaszd to state:

(a) whether any study has besn
made by Goveramsnt to ascertain
the rate of annual colliery deaths and
deaths due to coal dust related diseases:
among the miners in the country:

(b) if so, the details thereof; and
(c) what are the reasons for the

failure of ths safety meéasures taken
s0 far to prevent colliery dzaths aad

. deaths due to coal dust related diss-

ases ?



